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qEF TREgH i ST A

e faeett, 11 e, 2025

FL.AT. 3115(3T).— Fea (T TLahTE, T TSHE AT HTT 1956 (1956 1 48) (58 =7H =76 74T
Ih ATATHAH FZT AT 2) T 1T 3F 0l IT-GTT (1) BT T& AEAT T TART FId g, Tg THTATT al ST
& 7T T ST TR T F A0 et § NH-124D & .51, 0.000 7 .41, 54.048 T & -@vE 9T
T, (ATSTHCI/T=E 9MoeT AT 2-5I7/4-A T T AT(e) F FHaTor, e, Tawae i I+ % Al
ST o e ag i sratera & e |fer auia $1= srqa=1 | &A1 797 &, UHT 7 FT 3759 H & o9
rerr T =TT AT 2 |

Fr¢ oft =afcr, ST 3<% 9 & RRaeg &, 5 sfafaam £ amr 37 f s7-am7 (1) F efi= @iw
TATSI o 7T UHT qIF o ITANT 92 TSI § TH ATSEAAT & TR Sl A & ShHE & 6 Fia< v
AT T T TR |

T e AT TeAH ATTAHTL, AT AT ATy &l forfead 9 7 yeqa it STt ofiv 3694
IHF ATYTT ATAHRIAT T ST i werq Ifersrm<y, smatrsat &1 sxf<mra =9 7 77 BT fatas goew g

4584 G1/2025 )
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T ST 3T STEET ST ST UET A=At i gAaTs & TETq a7 UHT 32 S+ 7 o T, IR Fre 2, o
TETH YIS ATA9TF THE, AT G AT AT STAIAT 1 SFTHATT T T AT STATATT HL FHT |

I<h sAferfera it e 3 it IT-4TRT (2) F 7f werw wrfersTe grer oAt A e oft sraer sifaw

T |

TH STERAAT o ST AT ATAT I 6 LT AT A= AT TEH TTIEHR 6 Ih FIATAT H ITASE
2 Sl 3 [Raas SARRAT T MLreAT foham ST aaat 3 |

ALIAT

ITAL TRLT T o AL ot & NH-124D % .51, 0.000 & f.¥1.54.048 = o0 s+ it STy arett
HYAAT TR d STET §¥aT Aigd S{H &7 "ierg [awor |

ST T AT ITAL TS ot 7 AT AR

EALED ER MRS A FT &R || IR AT Tl | G F7 s I FT AR

" (T THTL) (FRT)

1 2 3 4 5 6

AT T ATH: ST
WUEEIKICASSIEICIE
1 4099 GECAR] EERS 0.009 (FFa7 ) 0.009
2 4219 IGELl Fo 0.0316 (F%aT ) 0.0316
e T AT AL
3 616 BELl Ffr 0.0179 (FFa7) 0.0179
4 617 fasft o 0.0326 (ZF2a7) 0.0326
i T AT FAT
5 167 fasft o 0.013 (FFa7) 0.013
T T ATH: HIAATIL
6 1 S Ff/ET Femr 0.0469 (FF47) 0.0469
7 244 BEl T 0.0108 (ZF2a7) 0.0108
8 247 BEl S 0.0477 (3F47) 0.0477
9 248 EEl F 0.0571 (ZFAT) 0.0571
10 249 TR THFAT 0.003 (FF=¥ ) 0.003
11 266 IGEl FO 0.0288 (3#7) 0.0288
12 267 GECARA} TEHATT 0.0105 (%37 ) 0.0105
13 268 IGEl FOr 0.0223 (3#7) 0.0223




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

14 296 GEIGESII 0.014 (FaX) 0.014
15 302 T 0.0064 (ZF47 ) 0.0064
16 313 FO 0.0843 (247 ) 0.0843
17 314 Fior 0.1201 (FFA7) 0.1201
18 315 Fior 0.1223 (FFa7) 0.1223
19 422 AT 0.0016 (37 ) 0.0016
20 424 F 0.3556 (FFa7 ) 0.3556
21 444 F 0.0168 (347 ) 0.0168
22 445 F 0.158 (F%aT ) 0.158
23 489 i 0.0341 (FFaT) 0.0341
24 491 FO 0.2151 (FF4%) 0.2151
25 493 i 0.0331 (FFa7) 0.0331
26 494 FO 0.1344 (FF47) 0.1344
27 505 i 0.1889 (FFa7 ) 0.1889
28 507 i 0.0171 (FFAT) 0.0171
29 508 TEHATT 0.0553 (a7 ) 0.0553
30 672 i 0.1576 (ZFa% ) 0.1576
31 674 F 0.0607 (ZFTT) 0.0607
32 697 i 0.0668 (FFa7 ) 0.0668
33 699 i 0.0155 (FFa% ) 0.0155
34 700 FO 0.0025 (ZFIT ) 0.0025
UEEIKGILHLED]

35 587 FO 0.1254 (FF47) 0.1254
36 589 i 0.1502 (FFa7 ) 0.1502
37 590 EESES 0.0161 (FFaT ) 0.0161
38 593 TEATT 0.0138 (ZFa¥) 0.0138
39 605 FO 0.0133 (247 ) 0.0133
40 606 F 0.011 (FFaT) 0.011
41 607 AT 0.0007 (3%7) 0.0007
42 609 o 0.0763 (FFaT ) 0.0763
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43 611 fsft Fo 0.0666 (FFa7 ) 0.0666
44 616 GECAR] FYT q=F 0.0096 (FF47 ) 0.0096
45 802 fsft For 0.0995 (zFa7 ) 0.0995
46 804 RELl Ffr 0.0087 (3#47) 0.0087
47 805 IBELl F 0.0544 (Z#7 ) 0.0544
48 806 IGEl F 0.0144 (397 ) 0.0144
49 808 fsft Ffr 0.039 (FFa7) 0.039
50 815 fsft For 0.0382 (247 0.0382
T T ATH: FIATIL

51 1 S f};m 0.044 (2% ) 0.044
52 4 BELl Ffr 0.0016 (3F47) 0.0016
53 6 BELl Ffr 0.0412 (FFa7) 0.0412
T T ATH: TRT Ga

54 119 TR TR 0.0035 (3F47 ) 0.0035
55 123 BREl o 0.0199 (FFa7) 0.0199
56 135 BELl Ffr 0.001 (FFa7) 0.001
57 139 BELl Ffr 0.0201 (FFa7) 0.0201
58 147 fasft o 0.0395 (FF47) 0.0395
59 148 GECAR] EETIL] 0.013 (FFa7) 0.013
60 149 EEi F 0.1007 (ZFT ) 0.1007
61 153 BELl Ffr 0.005 (FFa7 ) 0.005
62 64 GECAR] g7 AT AT 0.0031 (FFAT) 0.0031
63 76 IGELl F 0.0145 (F%#7) 0.0145
64 82 GECAR] T 0.0211 (FFaT) 0.0211
65 83 GECARA] AT 0.01 (FFaT) 0.01
66 84 fasft o 0.0034 (FF47) 0.0034
67 86 TCHT FTHATT 0.0074 (37 ) 0.0074
68 87 REl Ffr 0.0187 (3F47) 0.0187
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T T ATH: AT

69 158 Bl o 0.024 (FFa7) 0.024
UEREIE 1k A A

70 194 T EARIEIEIET 0.008 (%37 ) 0.008
71 194/1743 IGEl F 0.008 (%37 ) 0.008
T T ATH: <47

72 160 Bl o 0.025 (%47 0.025
ATTe T ATH: I

73 76 EEl o 0.039 (FFa7) 0.039
T 7 A oy

74 224 st Fr 0.0002 (FF7) 0.0002
e T ATH: FAST @

75 189/288 qCHRT TA AT 0.006 (27 ) 0.006
76 263 BEil i 0.023 (3Fa7) 0.023
T T ATH: T ATASE ATATIC

77 192 T T 0.002 (3T ) 0.002
e T qTH: @ AT M

78 189 IGEl F 0.005 (3%47 ) 0.005
T FT AT GRGHIX

79 109 BEil i 0.0042 (FFe7¥) 0.0042
UEEIKIGHIECACE]

80 502 BEil i 0.012 (3Fa7) 0.012
Tie T AT M @

81 134 BEil i 0.0126 (FF7¥) 0.0126
T T ATH: ATEYL TG T

82 16 IGEl F 0.0032 (F%47 ) 0.0032
83 22 IGEl FO 0.0054 (37 ) 0.0054
84 33 EEl F 0.0172 (FT) 0.0172
85 36 IGEl FO 0.0269 (27 ) 0.0269
86 41 BEil i 0.0402 (FF7¥) 0.0402
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87 97 IGELl F 0.0155 (37 ) 0.0155

ATie T A ST

88 1232 IGELl F 0.007 (3%7) 0.007

89 1233 st F 0.154 (3R 0.154

AT T ATH: 4T

UIEKI 18 B F EY

90 529 TCHRT T AT 0.019 (gFa7) 0.019

UEEIEILHC ]

91 15 st F 0.015 (37 ) 0.015

92 27 REL FiO 0.006 (F2a¥) 0.006

93 28 EEi Fo 0.0244 (ZFT ) 0.0244

94 94 REL Fior 0.0192 (Z&a7 ) 0.0192

T &7 ATH; AR Fhal

95 364 REL Fior 0.0215 (24T ) 0.0215

ATAS HT AT HIAATAR

T T ATH; g

96 499 REL Fior 0.0191 (Z&aT ) 0.0191

e T AT HAIC

97 48 IEEL Fior 0.0033 (%47 ) 0.0033

UEEIGIEHCIE 1

98 2864 IGELl F 0.0014 (F%F47) 0.0014

Tie T AT Tt TR

99 1217 BEil i 0.3115 (FF7X) 0.3115
Total 41751

[%7. 7. CE-RO/LKO/NH(0)/13/NH-124D/2021-22/3A]
9 IfiET, e
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MINISTRY OF ROAD TRANSPORT AND HIGHWAY'S
NOTIFICATION
New Delhi, the 11th July, 2025

S.0. 3115(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule annexed to the said notification for
construction (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation
of NH-124D in the stretch of land from Km. 0.000 to Km. 54.048 in the district of GHAZIPUR in the state of UTTAR
PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, ADDITIONAL DISTRICT
MAGISTRATE in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow
the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH-124D in the stretch of land from
Km. 0.000 to Km. 54.048 in the district of GHAZIPUR in the state of UTTAR PRADESH

State: UTTAR PRADESH ||District: GHAZIPUR |
SI. No. Survey/Plot Type of Land || Nature of Land Area Area
Number (in Local Unit) (in Hectares)

L1 | 2 L3 | 4 [ 5 [ 6 |
|Ta|uk: Jakhania |
Village: Jalalabad |
|1 ||4099 ||Government ||Barren || 0.009 (Hectare )|| 0.009|
2 [l4219 ||Private ||Agricultural || 0.0316 (Hectare)|| 0.0316|
Village: Rampur Patari |
3 |l616 ||Private ||Agricultural | 0.0179 (Hectare)|| 0.0179|
l4 |l617 ||Private ||Agricultural || 0.0326 (Hectare )| 0.0326|
|Vi||age: Amari |
5 |l167 | Private || Agricultural || 0.013 (Hectare )| 0.013|
|Vi||age: Molnapur |
6 1 Common Cg;:]coultural/ Nadi 0.0469 (Hectare ) 0.0469
7 |[244 ||Private ||Agricultural || 0.0108 (Hectare)|| 0.0108|
8 ||247 ||Private ||Agricultural || 0.0477 (Hectare )| 0.0477|
|9 ||248 ||Private ||Agricu|tura| || 0.0571 (Hectare )|| 0.0571|
|10 ||249 ||Government ||Chakmarg || 0.003 (Hectare )|| 0.003|
11 ||266 ||Private ||Agricultural || 0.0288 (Hectare )| 0.0288)|
|12 ||267 ||Government ||Chakmarg || 0.0105 (Hectare )|| 0.0105|
13 ||l268 |[Private |[Agricuttural | 0.0223 (Hectare )| 0.0223|
|14 ||296 ||Government ||Naveen Parti || 0.014 (Hectare )|| 0.014|
|15 ||302 ||Government ||Rasta || 0.0064 (Hectare )|| 0.0064|




8

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

|16 ||313 ||Private ||Agricu|tura| || 0.0843 (Hectare )|| 0.0843|
17 1314 ||Private ||Agricultural || 0.1201 (Hectare)|| 0.1201]
18 315 |[Private |[Agricuttural || 0.1223 (Hectare )| 0.1223|
19 |l422 |lGovernment  |[Nali || 0.0016 (Hectare)|| 0.0016|
20 424 ||Private ||Agricultural || 0.3556 (Hectare )| 0.3556)|
21 ||l444 |[Private |[Agricuttural || 0.0168 (Hectare )| 0.0168|
22 ||l445 ||Private ||Agricultural | 0.158 (Hectare )|l 0.158|
|23 ||489 ||Private ||Agricu|tura| || 0.0341 (Hectare )|| 0.0341|
24 [l491 |[Private |[Agricuttural || 0.2151 (Hectare )| 0.2151]
|25 |l493 ||Private ||Agricultural || 0.0331 (Hectare )| 0.0331]
26 494 ||Private ||Agricultural || 0.1344 (Hectare)|| 0.1344]
27 ||505 |[Private |[Agricuttural || 0.1889 (Hectare )| 0.1889)|
|28 ||507 ||Private ||Agricultural || 0.0171 (Hectare)|| 0.0171]
|29 ||508 ||Government ||Chakmarg || 0.0553 (Hectare )|| 0.0553|
30 |l672 ||Private ||Agricultural || 0.1576 (Hectare )| 0.1576|
31 674 ||Private ||Agricultural || 0.0607 (Hectare)|| 0.0607|
|32 ||697 ||Private ||Agricu|tural || 0.0668 (Hectare )|| 0.0668|
33 |l99 ||Private ||Agricultural || 0.0155 (Hectare )| 0.0155|
34 l|700 ||Private ||Agricultural || 0.0025 (Hectare )| 0.0025)|
|Vi||age: Ramban |
35 |87 ||Private ||Agricultural || 0.1254 (Hectare)|| 0.1254]
36 ||589 ||Private ||Agricultural || 0.1502 (Hectare )| 0.1502)
|37 ||590 ||Government ||Barren || 0.0161 (Hectare )|| 0.0161|
38 |l593 ||Government ||Chakmarg || 0.0138 (Hectare)|| 0.0138|
39 ||605 ||Private ||Agricultural || 0.0133 (Hectare )| 0.0133)|
|4O ||606 ||Private ||Agricu|tural || 0.011 (Hectare )|| 0.011|
a1 |ls07 ||Government  |[Nali || 0.0007 (Hectare )| 0.0007|
42 ||609 ||Private ||Agricultural || 0.0763 (Hectare)|| 0.0763)|
|43 ||611 ||Private ||Agricu|tural || 0.0666 (Hectare )|| 0.0666|
44 |l616 ||Government  ||Kachhi Sadak || 0.0096 (Hectare )| 0.0096|
|45 802 ||Private ||Agricultural || 0.0995 (Hectare )| 0.0995)|
|46 ||804 ||Private ||Agricu|tural || 0.0087 (Hectare )|| 0.0087|
47 |l80s ||Private ||Agricultural || 0.0544 (Hectare )| 0.0544]
l48 ||806 ||Private ||Agricultural || 0.0144 (Hectare )| 0.0144|
|49 ||808 ||Private ||Agricu|tural || 0.039 (Hectare )|| 0.039|
50 |l815 ||Private ||Agricultural || 0.0382 (Hectare )| 0.0382]
|Vi||age: Kudnipur |
51 1 Common égggj“'t“ra” Gramil 0,044 (Hectare ) 0.044
|52 ||4 ||Private ||Agricu|tura| || 0.0016 (Hectare )|| 0.0016|
|53 |6 ||Private ||Agricultural || 0.0412 (Hectare)|| 0.0412|
|Vi||age: Gaura Khurd |
|54 ||119 ||Government ||Mukhyamarg || 0.0035 (Hectare )|| 0.0035|
|55 123 ||Private ||Agricultural || 0.0199 (Hectare)|| 0.0199)|
|56 ||135 ||Private ||Agricu|tural || 0.001 (Hectare )|| 0.001|
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|57 ||139 ||Private ||Agricu|tura| || 0.0201 (Hectare )|| 0.0201|
|58 147 ||Private ||Agricultural || 0.0395 (Hectare )| 0.0395)|
|59 ||148 ||Government ||Chakmarg || 0.013 (Hectare )|| 0.013|
60 ||l149 ||Private ||Agricultural || 0.1007 (Hectare)|| 0.1007|
l61 153 ||Private ||Agricultural | 0.005 (Hectare)|| 0.005|
l62 |64 |lGovernment  |[Nalkoop ki Nali || 0.0031 (Hectare )| 0.0031]
l63 |76 ||Private ||Agricultural || 0.0145 (Hectare || 0.0145|
|64 ||82 ||Government ||Rasta || 0.0211 (Hectare )|| 0.0211|
|65 ||83 ||Government ||Na|i || 0.01 (Hectare )|| 0.01|
l66 |84 ||Private ||Agricultural || 0.0034 (Hectare )| 0.0034]
l67 |86 ||Government  {|Chakmarg || 0.0074 (Hectare)|| 0.0074|
l68 |l87 |[Private |[Agricuttural || 0.0187 (Hectare)|| 0.0187|
Village: Khalilpur |
|69 ||158 ||Private ||Agricu|tural || 0.024 (Hectare )|| 0.024|
|Vi||age: Sadat |
70 194 ||common ||Agricultural/Awadi||  0.008 (Hectare )| 0.008]
|71 ||194/1743 ||Private ||Agricu|tural || 0.008 (Hectare )|| 0.008|
|Vi||age: Deva |
[72 l|160 ||Private ||Agricultural || 0.025 (Hectare )| 0.025]
|Vi||age: Padumpur |
73 76 ||Private ||Agricultural | 0.039 (Hectare)|| 0.039)|
Village: Tirchi |
|74 ||224 ||Private ||Agricultural || 0.0002 (Hectare )| 0.0002|
|Vi||age: Chauja Khas |
|75 ||189/288 ||Government  ||Naveen Parti | 0.006 (Hectare )| 0.006]
|76 ||263 ||Private ||Agricu|tural || 0.023 (Hectare )|| 0.023|
|Vi||age: Gaura Namjad Lalapur |
[77 192 ||Government  |[Pokhari | 0.002 (Hectare )| 0.002|
|Vi||age: Jakhania Govind |
78 [l189 ||Private ||Agricultural | 0.005 (Hectare )| 0.005|
|Vi||age: Dharhamir |
|79 ||109 ||Private ||Agricu|tural || 0.0042 (Hectare )|| 0.0042|
|Vi||age: Brindavan |
80 ||502 ||Private ||Agricultural | 0.012 (Hectare)|| 0.012|
|Vi||age: Gaura Khaas |
81 [[134 ||Private ||Agricultural || 0.0126 (Hectare)|| 0.0126|
|Vi||age: Shahpur Bahor ray |
|82 ||16 ||Private ||Agricu|tural || 0.0032 (Hectare )|| 0.0032|
83 [|22 |[Private |[Agricuttural || 0.0054 (Hectare )| 0.0054]
84 1133 ||Private ||Agricultural || 0.0172 (Hectare)|| 0.0172|
|85 ||36 ||Private ||Agricu|tural || 0.0269 (Hectare )|| 0.0269|
86 [la1 |[Private |[Agricuttural | 0.0402 (Hectare )| 0.0402|
87 llo7 ||Private ||Agricultural || 0.0155 (Hectare )| 0.0155)|
|Vi||age: Dora |
|88 |[1232 |[Private |[Agricuttural | 0.007 (Hectare )| 0.007|
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|89 ||1233 ||Private ||Agricu|tura| || 0.154 (Hectare )|| 0.154|
|Taluk: Saidpur |
|Village: Pahai |
|90 ||529 ||Government ||Naveen Parti || 0.019 (Hectare )|| 0.019|
Village: Nandraul |
91 |15 |[Private |[Agricuttural | 0.015 (Hectare || 0.015|
92 [|l27 ||Private ||Agricultural || 0.006 (Hectare )|l 0.006|
|93 ||28 ||Private ||Agricu|tura| || 0.0244 (Hectare )|| 0.0244|
|94 |04 |[Private |[Agricuttural | 0.0192 (Hectare )| 0.0192]
|Village: Narayanpur Kakrahi |
|95 ||364 ||Private ||Agricu|tura| || 0.0215 (Hectare )|| 0.0215|
|Ta|uk: Kasimabad |
|ViIIage: Kanshari |
|96 ||499 ||Private ||Agricu|tural || 0.0191 (Hectare )|| 0.0191|
|Vi||age: Kabirpur |
|97 lla8 ||Private ||Agricultural || 0.0033 (Hectare )| 0.0033)|
|Vi||age: Bhojapur |
|98 ||[2864 ||Private ||Agricultural || 0.0014 (Hectare)|| 0.0014]
|Vi||age: Gaheli Basrikpur |
|99 ||1217 ||Private ||Agricu|tura| || 0.3115 (Hectare )|| 0.3115|
| Total|| 41751

[F. No. CE-RO/LKO/NH(0)/13/NH-124D/2021-22/3A]
SHAIKH AMINKHAN, Director
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